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It 1s stated by the appllcant that

hls name has been recommenoed by the U;P.~.C. for\\
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' app01ntment to the Govt. of . Goa, Daman and Dlu |
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for “the post of.Lectuper in Commerco_ln‘--.
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Governménm.Col;ége,\Damah'and Hé does not want.
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' to pursue the above matter and seeks permission
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(kaushal Kumar)
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Petltlon dlsmlssed as. w1thdrawn.
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